
FORM G (RE-ISSUE) 
INVITATION FOR EXPRESSION OF INTEREST FOR 

"STURDY INDUSTRIES LIMITED" 
OPERATING IN MANUFACTURING OF IRRIGATION SYSTEMS 

AND POWER GENERATION PRODUCTS BASED OUT AT 
PARWANOO, HIMACHAL PRADESH 

(Under Sub-regulation (1) of Regulation 36A ofthe Insolvency and Bankruptcy Board of India (Insolvency Resolution 

P ~ C P ) R I' 2016 rocess or orporate ersons egulatlOns, 

RELEVANT PARTICULARS 

Name of the corporate debtor along with 
STURDY INDUSTRIES LIMITED 

1. PAN: AABCS9436Q 
PAN / CIN/LLP No. 

CIN: L25209HP1989PLCOO9557 

Registered office: 

2. Address of the registered office 
Plot Number 57, First Floor, Sector-I, Sector-2 
Parwanoo, Solan, Kasauli, Himachal Pradesh, 
India, 173220 

3 URL of website https:/ 1 www.sturdyindustries.in 

4. Details of Place where majority of fixed Assets are 
Guwahati, Assam 

located 

5. Installed capacity of main productsl services 25151.48 MTPA (Single Shift) 

Quantity and value of main products 1 services 
INR 00.39 Crore - Revenue for the Financial year 

6. 
sold in last financial year 

ended 31 st March,2024 basis audited financial 
statement 

7. Number of employees 1 workmen 05 

Further details including last available fmancial https:/ Iwww.sturdyindustries.in/ 
8. statements (with schedules) of two years, lists of Also may be obtained by sending an email to 

creditors are available at: cirp.sturd y@gmail.com 

Eligibility for resolution applicants under section 
https:/ Iwww.sturdyindustries.in/ 

9. 
25(2)(h) of the Code is available at: 

Also may be obtained by sending an email to 
cirp.sturdy@gmail.com 

10. Last date for receipt of expression of interest 17.02.2025 

11. 
Date of issue of provisional list of prospective 

20.02.2025 
resolution applicants 

12 . 
Last date for submission of objections to 
provisional list 

25.02.2025 

13 
Last date of issuance of final list of prospective 

*02.03.2025 
resolution applicant 

Date of issue of Information memorandum, 
14 evaluation matrix and request for resolution plan *06.03.2025 

to prospective resolution applicants 

15 Last date of submission of resolution plans *05.04.2025 

16. Process email id to submit EOI cirp.sturdy@gmail~~itiA l' i ' : ... 

*Note: The Time line underform is subject to approval ofHon'ble Adjud~ iirlq:)tIfYttrBfi<'~ I 

~ -POD876/ * ri 

Date: 04/0212025 
Place: New Delhi 

~~7-18/11460 ~ 
c ;:,,~'" .§ ~ Pro\ec;,c,,": CA Anura8 Goel 

Re . No.: IBBIIIPA-00l llI"='P00876/2017-18/11460 g 
Re8istered Address: Plot no 6, First Floor, State Bank Na8ar 

Paschim Vihar, New Delhi - 110063 
for Sturdy Industries Limited 


